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Guidelines for issue of bonus shares
by companies

*195. SHRI KALYAN ROY:
SHRI JAHARLAL
BANERJEE:
SHRI BHOLA PRASAD:.

Wiil the Minister of FINANCE be
pleased to state:

(a) whether Government propose
to revise the guidelineg for the issue

of bonus shares which were consi-
derably liberalised in the last few
years;

(b) if not, what are the reasons

therefor;

(c) what is the total amount in-
volved in the issue of bonus shares in
1978, 1979 and 1980 till date;

(d) what are the names of com-
panies which issued these shares in
1978, 1979 and 1980 till the date and
details thereof, including the number
of shareg issued and the amount in-
volved in each case;

~ (e) whether. Government propose
to investigate into the fact that a
large number of companies which

have been issuing bonus shares are
guilty of non-payment of provident
fund and wages of workers, evasion
of taxes and other serious economic
offences and are facing prosecution;
and

(f) if not, what are reasons

the
therefor? '

THE MINISTER OF FINANCE AND
INDUSTRY (SHRI R. VENKATA-
RAMAN): (a) to (f) A statement is
laid on the Table of the House,

Statement

(a) and (b) There is no proposal for
review of the guidelines before the
Government at present. Guidelines
for issue of bonus ghares are kept
under review and are revised, gs and
when it is considered necessary to do
so, in the light of all relevant facts
and circumstances,

[ RAJYA SABHA ]

l

to. Questiong 4

(c) and (d) An annexure js atiach-
ed. [See Appendix CXIII Annexure
No, 48].

(e) and (f) The capitalisation of re-
serves and issue of bonus gshares =
essentially a book keeping transaciic:z
to pbring the shareholders’ funds more
in line with the capita] permanenfly
employed in the businesz. It Joes nolt
lead to any cash outgo from the com-
pany or to depletion of its funds. Im
terms of the guidelines governing the
issue of bonus shares, companies will
have io satisfy inter alia the residual
reserve test (which requireg that the
residual free reserves are not less
than one third of the enlarged capital
base) and the profitability test (whirh
requireg that 30% of the average pre
tax profits for the last three years
should yield a return of at least 3%
on the enlargeg capital base). Ordi-
narily the financial position of com-
Panies gatisfying these guidelines.
would be sound and it is highly unli-
kely that they may be in default of
payment of provident fund and wage.

dues, etc, and may be facing prose-
cution,

Foreign investment in the industrial
sector

*196. SHRI SYED SHAHARUD-
DIN: Will the Minister of FINANCE
be pleased to state:

(a) what is the quantum of foreige
investment in the industrial gector as
on 31st December, 1979; sector-wise;

(b) what 1is the- percentage «f
foreign investment in the total indus-
trial investment in the country ax on
31st December, 1979; and

(c) what is the average anrmal
outflow on account of (a) profits smd
dividends and (b) royalty during the
last three years?

THE MINISTER OF FINANCE AND
INDUSTRY (SHRI R. VENKATA-
RAMAN): (a) A statement j5 Yaid om
the Table of the House indicating &ata
available for the latest period. ¢(See
statement I below),
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(b) Industrial sector for the coun-
try as a whole includes public sector
undertakings, private companies com-
ing under large, medium and small
scale gectors as also those in the un-
organised sector. No estimate of the
tota] investment in al} these sectors
has been made so far. However, it is
assessed that foreign investment in
the industrial sector constitutes a
smal] portion of the total jnvestment.

(¢) A statement is laid on the Table
of the House. (See Statement II be-
low). !

Statement I

Quantum of Poreign inpestment in the Indusirial
Sector as atthe end of March, 1974

- (Rs. crores)
1. Foods, Beverages etc . 647
(i) Cigarettes anf tobacco . 36-3
(if) Others . , . 284
2. Textile Products . ’ 675
(i) Cotton goods 206
(ii) Jute and Coir goods 14°9
(iii) Others 320
3. Transport equipment . 73" 3
(i) Automobilesand acces- ’
sories 608
(ii) Others 12° 5
4. Machinery and  machine
tools 62-0
5. Metals and metal pro-
ducts 153°5
(i) Iron and Steel pro-
ducts . . . 813
(i1) Others 72° 2
6. Electrical goods and
machinery 96+ 4
4. Chemicals  and allied
products 410°5
(i) Chemicals . 2706
(i) Medicines

and phar-

maceunticals 758

. 1980 1 to Questions 50"
(iif) Others 641
8. Miscellancous .- 1450

(1) Building materials 18-5.

(ii) Rubber goods 50° 9
(iii) Others 758

A Sttt —

ToTAL MANUFACTURING

; SECTORS 10732

——— —___ r———

There iy an inevitable time-lag in the
computation of investment data. These
data represent latest availab'e information,

Statement II

Remittances made by Foreign Companies

(Rs. crores)

Year Profits

Dividends  Rovalty-
1974-75 7719 1845 846
1975-76 . 2036 2484 10° 4G
1976-77 19°39 484y 15°88.
I(%ﬂfune) 2-69 21+52° 9- 66.

Emolumentg of journalists

*197. DR. RAFIQ ZAKARIA: Wil
the Minister of LABOUR be pleased
to state:

(a) what are the wage increases
that Mr. Justice FPalekar has recom--
mended in his tentative proposzls for
journalists and non-journalists;

(b) what will be the financial
burden on the various categories of
newspaperg and journals as a result of
these recommendations;

(¢c) whether Mr. Justice Palekar
has made any distinction in providing
the scale of salaries of Journalists and’
non-Journalists for newspapers and
journals: if so, what are the details in.
this regard; and

(d) what action Government pro-
pose to take on these recommenda-
tions?



